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From

To, The District & Sessions ludge

lorhat

Dated Guwahati, the October,2021

Permission to avail LTC'

Your letter No. JIA/7821i2021 dated 06 10 2021

Yours falthfullY,

h.Ll-

REGISTRAR(vIGILAN E

v -0 ,/+ ,- 4( 1tr . /o. 2oH

e Prolect Manager, Gauhati Hig h Court, Guwahati for rnformation with

request to take ne r upload this Iefter in omcial website of

Copy to:-

1. The Principal Accountant General' (A&E)' Assam' Guwahati for information'

2. Sffrti Poli Kataki, Addl District & Sessions Judge' Jorhat' for information'

I The Deputy Registrar (Finance)' Gauhati +ligh Court' Guwahati for

information wlth refer-encJ to her letter dated 04 10 2021'

Shri Gautam Baruah

Registrar (Vigilance)

Gauhati High Court

Guwahati

sir, 
with reference to the above, I am directed to inform you that smtl

Poli Kataki, Addl. District & Sesstons ludge' lorhat' has been accorded permlssion

to avall LTC for the current block period 2018-2021' for her lourney to Kolkata'

West Bengal alonq with her husband Shri Bhaskar Tahbildar and son Priyansh

Tahbildar w.e.f. 16 10 2021 to 24 10 2021' by the shortest possible route' as per

exlsting Rules.

Smti Kataki may be informed accordingly'

Sub:-

Ref:-
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(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND AR.UNACHAL


